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Title: Need to ensure proper remunerative prices for onion and cotton cultivators in Rajasthan.
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MR. SPEAKER: The House stands adjourned to meet again at 1415 hours.

13.15 hrs.
The Lok Sabha then adjourned for Lunch till Fifteen Minutes
past Fourteen of the Clock.
14.24 hrs.

The Lok Sabha re-assembled after Lunch at Ttwenty-Four
Minutes past Fourteen of the Clock.
(Dr. Laxminarayan Pandey in the Chair)
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MR. CHAIRMAN: You have drawn the attention of the House.
The House shall now take up ltem No. 15. Shri Dushyant Singh.



